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LOK SABHA

Monday, 2nd April, 1956

The Lok Sabha met at Half Past Ten 
of the Clock.

[ r. peaker in the Chair]

QUESTIONS AND ANSWERS 

(See Part I)

11-32 A.M.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I have to inform the 
House that the following Bills, which 
were passed by the Houses of Parlia
ment during the current session, have 
been assented to by the President:

1. The Voluntary Surrender of Sala
ries (Exemption from Taxation)
‘ Amendment Bill, 1955,

2. The Sales-Tax Laws Validation
Bill, 1956,  ’

3. The Capital Issues  (Continuance 
of Control) Amendment Bill, 1956,

4. The Life Insurance  (Emergency 
Provisions) Bill, 1956, and

5. The Control of Shipping (Conti
nuance) Bill, 1956.

PETITION RE: PROCEEDINGS OF 
LEGISLATURES  (PROTECTION 
OF PUBLICATION) BILL

Shri T. N. Singh  (Banaras Distt.- 
East): I beg to present a petition signed 
by 38 petitioners relating to the Pro
ceedings of Legislatures (Protection of 
Publication) Bill, 1956.

•DEMANDS FOR GRANTS

Mr. Speaken The House will now re
sume further discussion of the Demands 
for Grants relating to the Ministry of 
Rehabilitation. Out of 7 hours allotted 
for the Demands of this Ministry, 
3 hours 19 minutes have already been 
availed of and 3 hours and 41 minutes 
now remain.

Shri Ajit Singh will now continue hi* 
speech.
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fW ÎT I

* Moved with the recommendation of the President.
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